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day, which will obviate selling of
foodgrains ©y them;

(iii) State Govts. have been re-
quested to strengthen the monitoring
and supervision of the' works.
Mecessary staff for monitoring pur-

at the central level is also
proposed to be created.

(iv) State Govts. have also heen
asked to have shelf of projects pre-
pared on micro level district/block-
wise. Works for execution under
the programme can be picked up
from these priority wise.

Suspension of Food for ‘Work Pro.
gramme in West Bengal

4936. SHRI JYOTIRMOY BOSU:
will the Minister of RURAL RECON-
STRUCTION be pleased to state:

(a) whether he is aware that
work under Food for Work Pro-
gramme in West Bengal remains sus-
pended for one month and a half

due to non supply of food grains by
the Centre;

(b) whether he js also aware that
20 thousand tonnes of food grains
allotted to West Bengal for the first
quarter of 1980-81 has not been lif-
ted by the F.C.I.; and

(¢) if so, what are the facts there-
of and action taken thaereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
R. V. SWAMINATHAN): (a) to (c).
A total quantity of about 2.15 lakh
MTs of foodgrains was available to
Government of West Beungal for
utilisation under Fnoq for Work Pro-
gramme during the year 1979-80.
Against this, the State Govt. have
themselves reporteg utilisation of 1.49
lakh MTs only. As such, a guantity
of about 0.98 lakh MTs has remained
avallable with the State Government
after Slst March, 1980. In addition,
.a further guantity of 0.20 lakh MTs
hag.hean relgased to the State Govern-
apapt +duzing .the current
Jear.. There :is, therefore, no question
of wonds under Food for Work [Pro-
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gramme in West Bengal being
suspended due to non-supply of food-
grains by the Centre. F.C.I. has re-
ported that adequate stocks of food-
grains are available in West Bengal.

University of Rajasthan Vice-Chan.
celor statement regarding Fall and
Deeadence in level of Teaching

4937. SHRI MANPHOOL SINGH
CHAUDHARY: Will the Minister of
EDUCATION he pleased to state:

(a) whether hig attention has been
drawn towards a recent statement of
Vice-Chancellor of the University of
Rajasthan wherein he had admitted
the fall and decadence in the level
of teaching in the University;

(b) if s0, the detailg thereof; and

(c) the measures
prove the same?

proposed {o im-

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL
WELFARE (SHRI B. SHANKARA-
NAND): (a) to (c¢). No, Sir. How-
ever, gecording to the University, the
Vice-Chancellor had, at g Press Con-
ference, menticned that a declining
trend was nnticeable in the standards
in universities in general and that the
Universily of Rajasthan, thouzh pnot

an exception, was among the Letter
oneg in the country.

Jain Cooperative Bank Ltd. Delhi

4938. SHRI DAYA RAM SHAKYA:

Will the Minister of AGRICULTURE
be pleased ‘o state:

(a) the total number of Members

in Jain Cooperative Bank ILtd, Dar-
yaganj, Delhi;

(b) whether it is a fact that some
low paid uneducated mewmbers have
only filled the forms -for loan and sc-
tually they have not beep paid loan
but ‘in the records the loan is shown
against thair names; if so, what is the
number ¢f su¢h members;

(¢) whether it \is also a fect ‘that
the recoveries are being efected
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from the salaries of those members
mentioned in (b) above; if so, what
is the total number of Such members;
and

(d) what action Government pro-
pose to take in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a)
2955.

(b) No such complaint has bheen
received by the Delhi Administration
and the Bank has also denied this.

(¢) Does not arise.

(d) Does not arise.
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Assessment of Fishing in Goa, Daman
and Diun

4940. SHRIMATT SANYOGITA
RANE: Will the Minijster of AGRI-
CULTURE be rleased to state:

(a) whether any recent assess-
ment had been made for the deve-
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lopment of fishing in the Union Ter-
ritory of Goa, Daman and Diu; and

(b) if s0, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRCULTURE
(SHRI R. V. SWAMINATHAN):
(a) and (b). The information is
being collected and it will be placed
on the Table of the Lok Sabha in due
course.

Houses for Industrial Workers in
Metropolitan Cities

4941. SHR1 AMARSINH V.
RATHAWA.: Will the Minister of
WORKS AND HOUSING he pieased
to gtate:

(a) whether Government are con-
sidering to launch a scheme that
Industrial Workers in  metropolitan
cities can own houses on hire pur-
chase syslem;

(b) if so, whether Government has
sent any guidelines to the State Go-
vernments in this connection:;

(¢) if so, whether this scheme
has been introduced in any State;
and

(d) if so, the result achieved, and
the number of persons benefited?

THE MINISTER OF WORKS AND
HOUSING (SHRjy P. C. SETHI): (a)
and (b). No new scheme is under
consideration of Government for
making available houses on hire pur-
chase system to Industrial Workers.
However, Government have already
permitted transfer of ownership of
houses built under the Integrated
Subsidised Housing Scheme for In-
dustrial Workers and Economically
Weaker Sections of Community {g the
existing occupants, who could pur-
chase those houses either on outright
sale basis ur on hire purchase basis.

(¢) and (d). According to the in-
formation received 3150 houses in
Karnataka gnd 22 houses in Madhya
Pradesh have been =s0ld to the
occupants. Delhi Administration has





